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The situation continues to be fluid. 
Continuous efforts are being made 
by the Union Government and the 
,chances of settlement are not "ruled 
out. The question of nationalisation 
therefore, has so far not been consi-
dered by the Government. It is a sug-
gestion for action. 

Crossing of Chinese Soldier into 
indian Temtory 

6886. SHRI N. K. SOMANI: 
SHRI J. MOHAMED IMAM: 
SHRI H. AJMAL KHAN: 
SHRI A. DIPA: 
SHRI SWELL: 

Will the Minister of DEFENCE be 
'pleased to state: 

(a) whether a Communist Chinese 
soldier recently crossed into the 
Indian territory near Sikkim-Tibet 
border; 

(b) whether he has sought politi-
·cal asylum in our country; and 

(c) if so, the reaction of the Gov-
-ernment of India, in this regard and 
'whether Government have made en-
·quiries that the man concerned hu 
not defected to our country for spy-
ing purposes? 

THE MINISTER OF DEFENCE 
(SHRI SWARAN SINGH): (a) A 

'Chinese soldier intruded on to the 
Bikkim side of the Sikkim-Tibet 
'border and was arrested. 

(b) and (c). The question is pre_ 
:mature and it would not be in public 
interest to disclose the information 
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Shri B. R. Bbarat's vUlt to IeD)'a 

6888. SHRI SWELL: Will the 
'Minister of EXTERNAL AFFAIRS be 
pl,ased to sLote: 

'a) whether Government's atten-
tion has been dl'awn to a commentary 
by the Nall'obi's "Daily Nation" cap-
1ioned ''The Bhagat Affair" in which it 
was alleged that Shri B. R. Bhagat had 
.. iolated Kenya's protocal; 

,b) whether Governmenl's atten-
tion has .. Iso been drawn to the state-
ment of Kenya's Minister of State for 
F ordgn Affairs that press reports 
,bout Shl'i Bhagat's visit contributed 
to "dist.ortion of the truth"; and 

(c) if so, the truth behind the whole 
<episode? 

THE PRlME MINISTER, MINISTER 
'OF ATOMIC ENERGY, MINISTER 01' 
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATt, 
l~DIRA GANDID): (a) Yes, Sir. ! 

(b) Yes, Sir. 

(c) The facts were, however, given 
r;y the Minister ot State for External 
Affairs in his statement in the House 
(,n the 25th March, 1968. 

Seelll'it,. Corridor on Indo-Burma 
Border 

6889. SHRI SWELL: Will the Minis-
wr of EXTERNAL AFFAIRS be pleas-
«I to state: 

(a) whether it is a fact that India 
and Burma have agreed to set up a 
security corridor along their common 
border and that close liaison and c0-
ordination of patrolling by armies of 
the two countries will be maintained; 
and 
~15(AI) LSD-5. 

(b) if so, the depth of the corridor 
on either lide and itllength? 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHBD4ATl 
INDIRA GANDffi),; (a) No, Sir. 
Each country is patrolling its borden 
according to the situation prevailing Oil 
each lide. 

(b) Does not arise. 

Film 'Farz' BaDneel in Nepal 

6890. SHRI ARJUN SINGH BHA-
DORIA: Will the Minister ot INFOR-
MATION AND BROADCASTING be 
pleased to state: 

(a) wht'ther it is a fact that a film 
named 'Farz' was banned by the 
Nepal Government; 

(b) it so, the reasons cited by the 
Nepal Govern-ment for banning the 
exhibition of this film; and 

(c) whether any other country has 
also banned the Raid film; and if 80, the 
name ot the country? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI K. K. 
SHAH): (a) and (b). Our enqUU'le& 
show that though different versiOllS 
did appear in newspapers no orders 
banning the film were passed. The 
film after bt:ing exhibited at Kath-
mandu for five weeks and at Birgaoj 
tor 11 day.; set>rns to have bcen with-
drawn. 

(e) No report has come to the notice 
ot the Government. 

Goodwill Delea'atloas to Forelen 
CoaDtrl. 

1\891. SHRI S. K. TAPURIAH: WY.l 
the Minister of EXTERNAL AFFAlBS 
be pleased to refer to the repl,. glftll 
to Starred Question No. 1102 on tha 
13th March, 1988 and state: 

Ca) the foreign exchange spent 011 
these 1l00dw1li milsiOIlll; 




